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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the. 7th February, 2025

S.0. 666(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways,S.0. No. 2316(E) Dated:14/06/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (widening/2 laning with Paved shoulder/ four laning etc),
Maintenance, management and operation of NH552 Ex.in the stretch of land from Km. 291+200 to
Km. 295+500 (Porsa-Ater-Bhind Road) (Porsa Bypass) in the district of MORENA in the state of MADHYA
PRADESH.

And whereas the substance of the said notification has been published in “Hindustan Express” and “World
English” both dated 09 July 2024 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH-552 EX. in the
stretch of land from Km. 291+200 to Km. 295+500 (Porsa Ater Bhind Road) (Porsa Bypass) in the district of
MORENA in the state of MADHYA PRADESH.

State: MADHYA PRADESH District: MORENA
SI. No. ||Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
1 2 3 4 5 6
Taluk: Porsa
Village: Shahpura
1 100 Private Diverted 0.012|Pushpadevi W/o
Valkishun
100
2 101 Private Irrigated 0.005|[Visambarsih

Satindrasingh S/o
Prahladsingh Ravindra
Singh S/o Rambabusih
Devendrasingh S/o
Rambabusih Rajkumar
Singh S/o Ashok Singh
Vishwanath Pratap
Singh S/o Ashok Singh
Sumitra Bai widow
Ashok Singh Preeti
Daughter Ashok Singh
Mahendra Singh
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S/o Rambabu Singh
Shrikuar Widow
Rambabu Singh
Sarveshsingh
Awadheshsingh S/o
Rajendrasingh
Seemadevi Sunita
Daughter Ganrajendra
Singh Prabhadevi
Widow Rajendra Singh
Dhrramendrasingh S/o
Ramgopal
Vishwanathsingh
Sahdevsingh S/o
Ajmersingh Amit S/o
Gambhirsingh Punamu
pasna daghter
Gambhirsingh
Chandadevi widow
Gambhirsingh
Narendra Singh S/O
Rambabusingh
Deshrajsingh S/o
Bhuresingh
Gajendrasingh
Balveersingh
Ramlakhansingh S/o
Kaptansingh

101

112/2/2

Private

Irrigated

0.004

Mukesh jain S/o
Mangli Urmila W/o
Rajendra singh
Udayveer singh S/o
Kammaod singh
Rajkumari W/o
Udayveer singh
112/2/2

126

Private

Irrigated

0.009

Gajrajsingh S/o
Madhosingh Soniram
S/o Patiram
Harnamsingh S/o
Keshavsingh Indrajit
Singh S/o Shambhu
Singh Gautamsingh
S/o Shambhusingh
126/1

126

Private

Irrigated

0.022

Rameshsingh S/o
Sitaram Seema W/o
Dharmendrasingh
Sunitadevi W/o
Upadesh Singh Usha
Devi W/o
Rameshchandra
Hirasingh S/o Sitaram
Urmriladevi widow
Keshavsingh Monusih
S/o Keshavsingh
Kanchandevi W/o
Chhotesingh Parimal
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Singh S/o
Gyaramsingh Raisingh
S/o Harischandrasingh
Rinkidevi W/o
Sandipsingh
Amarsingh S/o
Darshansingh Pramod
Goyal S/o Ramrup
Kailashchand S/o
Raghuvir Singh

126/2

6 127

Private

Irrigated /
Residential

0.0234

Rajkumari W/o
Banshilal Sunita Sagar
D/o Banshilal Saroj
W/o Tarachand Goyal
Avadheshsih S/o Anil
singh Rakeshsingh S/o
Bhagwan Singh
Premvati W/o
Shobharam Pushpabai
W/o Banwarilal Usha
W/o Harimohan Sarla
W/o Rajesh jatav
Govt.Primary School
Adoption Manager
Headmaster Kushma
W/o Ramnaresh

127/1

7 127

Private

Irrigated /
Residential

0.0123

Rajkumari W/o
Banshilal Rakesh
Singh S/o Bhagwan
Singh Premvati W/o
Shobharam Patiram
S/o Paramsukh Seema
Devi W/o Ramnaresh
Pushpabai W/o
Banwarilal Usha W/o
Harimohan Sarla W/o
Rajesh Rekhadevi W/o
Bholesingh
Sushmadevi W/o Raju
singh Government
Primary School
Adoption Manager
Kushma W/o
Ramnaresh

127/3

8 134

Private

Irrigated

0.0196

Dharmendrasingh S/o
Balveersingh
Dharmendrasingh S/o
Gajendrasingh
Rajkumar S/o
Harimohan Sunil S/o
Harimohan
Rajkumarsingh S/o
Chatursingh Sunil
Singh S/o Ramsanehi
Rammohansingh S/o
Ramsanehisingh
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Dharmendrasingh S/o
Ramgopalsingh
Radheshyamsingh S/o
Kanchansingh
Mithlesh W/o
Narayansingh
Sandhyadevi W/o
Shersingh Brajkishore
Arvindsingh
Birendrasingh S/o
Amarsingh Govindsih
S/o Ramsevaksingh
Ashok Singh S/o
Dataram Sunita Devi
W/o Udal Singh
Neerajdevi W/o
Ravindrasingh Laxmi
Devi W/o Mohar
Singh Monusingh S/o
Keshavsingh Sanjeev
Kumar S/o Ramprasad
Ravindrasingh S/o
Omveersingh Anil
Manoj S/o Laturi
sharma Sandeep S/o
Brajbhan Gupta
Dharmendra Singh S/o
Shivraj Singh
Abhinandan Singh S/o
Shivraj Singh
Harimohan S/o
Ashararam Uushadevi
W/o Harimohan Gupta
Manoj S/o Ramkaran
Garg

134

135

Private

Irrigated

0.0098

Kalicharan s/o Patangi
Dayaram Ramnivas
Rajveer S/o Nathuram
Guddivevi Preeti D/o
Nathuram Ramkali
widow Nathuram
Ramprakash S/o Ajmer
Singh Ramsahay S/o
Ajmer Singh Shrimati
Widow Ajmer Singh
Pushpadevi W/o
Shivraj Singh

135

10

136

Private

Irrigated

0.0014

Ramkumar S/o
Devidayal Dayaram
Ramniwas Rajveer S/o
Nathuram Guddi Veevi
Preeti Daughters
Nathuram Ramkali
widow Nathuram
Kalicharan S/o Patangi
Ramprakash S/o Ajmer
Singh Ramsahay S/o
Ajmer Singh Shrimati
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Widow Ajmer Singh
Pushpadevi W/o
Shivraj Singh

136

11

258

Private

Irrigated /
Residential

0.007

Ashish Singh S/o
Rajendra Singh
Rambakshsingh S/o
Ramswaroopsingh
Dharamsingh S/o
Ramswaroopsingh
Maya W/o Ramveer
Rajesh Singh S/o
Tunde Singh
Brajrajsingh S/o
Ramswaroopsingh
258/1

12

263

Private

Irrigated

0.009

Harendra Singh S/o
Kunwar Singh
Sushiladevi widow
Rajendra Singh
Manish Singh S/o
Rajendra Singh Ashish
Singh S/o Rajendra
Singh Satish Singh S/o
Rajendra Singh
Mamtadevi Widow
Shiv Singh Ankush
Singh S/o Shiv Singh
Arun Singh S/o Shiv
Singh Vineeta D/o
Shiv Singh Deepika
d/o Shiv Singh

263/1

13

264

Private

Irrigated

0.011

Keshkali widow Gajraj
Singh Sushmadevi
widow Budhvsingh urf
Bughusingh
Satishsingh S/o
Budhsingh urf
Bughusingh
Sandipsingh S/o
Budhsingh urf
Bughusingh Jabarsingh
S/o Gajrajsingh
Rajendra Singh S/o
Gajraj Singh Suresh
Singh S/o Gajraj Singh
Vinay Singh S/o
Mukhtiar Singh
Jitendra Singh S/o
Mukhtiar Singh Urmila
widow of Mukhtiar
Singh Kesharbai
widow Lochansingh
Naresh Singh S/o
Lochan Singh Mukesh
Singh S/o Lochan
Singh Narayan Singh
S/o Lochan Singh
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Satendrasingh S/o
Ramotarsingh
Deepsingh S/o
Ramotar singh Savita
daughter Ramotarsingh
Soni daughter
Ramtotarsingh
Ketukibai widow
Ramotarsingh
Gurudayal Singh S/o
Kedar Singh Atish
Singh S/o Gurudayal
Singh

264

14

265

Government

Rasta

0.0015

Government
265

15

289

Private

Irrigated

0.0013

Rameshsingh S/o
Sitaramsingh
Hirasingh S/o
Sitaramsingh
Virendrasingh S/o
Sitaramsingh Urmila
widow Keshavsingh
Monusingh S/o
Keshavsingh
289/1/2

16

289

Private

Irrigated

0.0102

Rammohan Son
Laturilal
289/1/3

17

289

Private

Irrigated

0.0092

Binadevi W/o Sunil
Singh Paras S/o
Brahmalal Gupta
289/1/4

18

289

Private

Irrigated

0.005

Rameshsingh S/o
Sitaramsingh
289/1/5

19

289

Private

Irrigated

0.005

Munnidevi Widow
Birendra Singh
Karmaveer Singh,
Santoshi D/o Birendra
Singh Santoshi devi
Widow Sonu Singh
Shivpratap Gopal Lado
minor Daughter Sonu
singh Guardian mother
Santoshi devi

289/1/1

20

316

Private

Irrigated

0.0027

Mahendra Singh S/o
Karan Singh Sarojdevi
W/o Ramsevak
Sugrivsingh S/o
Dharamsingh
Sarojdevi W/o
Sovaransingh
Gulavidevi W/o
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Mahesh Singh
316/1

21

317

Private

Irrigated

0.01

Ramnarayan Prithviraj
Minor Father
Ramswaroop
Ramprakash S/o
Ramnath Ramlakhan
S/o Jai Shriram
Shrivas Nathuram S/o
Mohanlal Nawabsingh
S/o Mahanlal
Omveersingh S/o
Surjansingh Raisingh
S/o Harischandrasingh
Rinkidevi W/o
Sandipsingh
Harischandrasingh S/o
Jhenperam Surajpal
Singh S/o Bharat
Singh Bhaansingh S/o
Nawabsingh
Vishalsingh S/o
Patiramsingh
Madhudevi W/o
Ramautarsingh
Rakeshkumar S/o
Nathuram Savita W/o
Dharmendra singh
317/1

22

317

Private

Irrigated

0.001

Mahendrasingh S/o
Chhotesingh
317/2

23

318

Private

Irrigated /
Residential

0.0019

Girjadevi W/o
Rameshwardayaal
Garsingh S/o
Rajdharsingh
Girrajpraj S/o
Munnalal Babisingh
S/o Lalsingh Roshni
W/0 Anand Singh
Ramdayal Rameshwar
S/o Pannalal Ranveer
S/o Bhogiram Tularam
Ranveer S/o Bhogiram
Baikunthi Widow
Bhogiram Sarupsingh
Shobharam
Ramswaroopsingh S/o
Gyasiram Rajendra
Singh S/o Arjun Singh
Nandram Jaisingh

S/o Hukamchand
Rajhanswara Ramhet
Ramsingh de Manoj
S/o Nathuram
Premvati Minor father
Nathuram Guardian
Mother Premvati
Ramjilal S/o Gutai
318/1
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24 93/2

Private

Irrigated

0.128

Loganbai Widow
Ramdin Ramotar S/o
Ramdeen Gambhir S/o
Ramdeen Mahesh
minor S/o Ramdeen
Binod Minor S/o
Ramdeen Guardian
Mother

93/2

Village: Porsa

25 82/1

Private

Irrigated

0.01

Rinki W/o Shivshankar
Garg
82/1

26 82/2

Private

Irrigated

0.012

Ramkumar,
Rakeshkumar S/o
Rameshwardayal
82/2

27 83

Private

Irrigated

0.01

Faisadkhan S/o
Munshikhan
83

Village: Pirthvipura

28 267

Government

Rasta

0.0008

Government
267

29 270

Private

Irrigated

0.0184

Upendrasingh S/o
Shishupal Vinod Singh
S/o Shishupal Pramod
Singh S/o Shishupal
Renu widow
Yogendrasingh
Shekharsingh nawa sar
maa son
Yogendrasingh
Jitendra Singh S/o
Suresh Singh Sajjan
Singh Sanjay Singh
S/o Ramesh Singh
Bhagwati widow
Ramesh Singh
Urmiladevi W/o
Roshanlal Bhagwati
widow Ramesh Singh
270

30 271

Government

Charagah

0.0184

Government
271

31 276

Private

Irrigated

0.0163

Kanhaiyalal S/o
Kailashnarayan
Ramvati W/o Machal
Singh Shweta W/o
Radheshyam Sunita
W/o Balram Radha
W/o Padamsingh Renu
W/o Ravindra Singh
Vijayram S/o
Ramratan Motiram S/o
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Ramratan Lajjaram S/o
Ramratan Kaliyan S/o
Ramratan Shivnarayan
S/o Nandram Sunita
W/o Balram

276

32

277

Private

Irrigated /
Residential

0.02158

Nirmala W/o Amritlal
Meena W/o
Harivendra Singh
Vaijnath S/o Bhagrilal
Usha W/o Jaiprakash
Shri Bhagwan S/o
Durga Prasad Ramrati
W/o Madanlal Sunita
Devi W/o Ramsevak
Janak Singh S/o
Vaijnath Vimala W/o
Ramnaresh Kailasi
W/o Bahadur

27711

33

277

Private

Irrigated /
Residential

0.00092

Janak Singh Son
Vaijnath
27712

34

278

Private

Irrigated /
Residential

0.01076

Munnidevi W/o Ram
Avatar Harsha W/o
Sandeep Harvendra
S/o Harikanth
Ramkhiloni W/o
Ramlakhan Mamta
W/o Chandrabhan
Pinki W/o Lalsingh
Geeta W/o Suresh
Ramrati W/o Gopiram
Prema W/o Munshi
Puran S/o Ramsanehi
278/1

35

278

Private

Irrigated /
Residential

0.00184

Rahul Son of
Ramsevak Ashish Son
of Ramsevak

278/2

36

279

Government

Rasta

0.0019

Government
279

37

280/1

Private

Diverted

0.007

Virendra son of
Ganpati Ramendra son
of Ganpati

280/1

38

280/2

Private

Irrigated

0.003

Radhaballabh S/o
Basantlal Pawan
Kumar S/o Basant Lal
Pukhraj S/o Basantlal
280/2

39

280/3

Private

Irrigated

0.003

Kivilinisha W/o
Dilvaksh Khan

Noorjahan W/o
Samsuddin
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280/3

40

280/4

Private

Irrigated

0.002

Girraj S/o Shivkumar
280/4

41

381

Government

Rasta

0.0039

Government
381

42

384

Private

Irrigated

0.072

Jugarajsingh S/o
Atarsingh
384

43

385

Private

Irrigated

0.091

Maheepati S/o Tantee,
Uday S/o Gngaasingh,
shreechnd S/o
Gangaasingh, Rakesh
S/o Abhilaakh,
Gajendra S/o Abhilkh,
Vimladevi Widow
Jalsingh, Jairam S/o
Jalsingh Anil S/o
Jalsingh Ramkumar
S/o Jalsingh Pravesh
Widow Narendra
Shailendra S/o
Narendra Rinki D/o
Narendra Sannodevi
Widow Rajesh
Ramlakhan S/o Rajesh
Ravi S/o Rajesh
Snehlata Widow
Sanjesh Golu S/o
Sanjesh Varsha D/o
Sanjesh Ritu D/o
Sanjesh Arvind S/o
Rambbharosi Dilip S/o
Ujagar Jitendra S/o
Ujagar Santosh S/o
Ujagar Nathu S/o
Dafedar Munni Widow
Udayveer Dhruv S/o
Udayveer Pravind S/o
Udayveer Pradeep S/o
Udayveer Mahesh S/o
Charansingh Dinesh
S/o Charansingh
Kuldeep S/o
Charansingh
Pramkumari Widow
Rampraksh Sunil S/o
Rampraksh Rajni
W/dow Jogendra
Mayadevi Widow
Rajendra Avadhesh
S/o Rajendra Vivek
S/o Rajendra
Krishnaumari Widow
Raju Arpit minor S/o
Jogendra Bharat minor
S/o Raju protection
Mother Jyoti D/o Raju,
Mathuri D/o Raju,
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Monika D/o Raju
Satendra S/o Subedar
Snehlata Widow
Ashok Ansh urf
Raghvendra S/o Ashok
385

44

386/2

Private

Irrigated

0.008

Jairamsingh S/o
Jalsingh Bevi W/o
Rajveer Singh Balram
S/o Virendra Singh
Seema W/o Jairam
Pinkidevi w/o
Ramnarayan
Rambaransingh S/o
Hotamsingh Malkhan
Singh s/o Dashrath
Singh Vijay Singh S/o
Gurunarayan Singh
Ramlakhansingh S/o
Rajeshsingh
Ramsanehi S/o
Gajadhar Prasad
Kunjvihari
Shyamvihari
Brajvihari S/o Ganga
Ram Kalikasingh S/o
Keshavsingh Sarita
D/o Avilakh Ashish
S/o Ramsanehi

386/2

45

388

Private

Irrigated

0.025

Virendrasingh
Ramendrasingh S/o
Ganpatsingh
Prayagsingh S/o
Jasram Jairam S/o
Jalsingh

388

46

389

Private

Irrigated

0.046

Jugarajsingh S/o
Atarsingh
389

47

42

Private

Irrigated

0.0031

Upendrasingh S/o
Shishupal Vinodsingh
S/o Shishupal
Pramodsingh S/o
Shishupal Renu
Widow Yogendra
Singh Shekharsingh
minor S/o
Yogendrasingh
Protection of the
Mother Jitendrasingh
S/o Suresh Singh
Sajjansingh S/o
Rameshsingh
Sanjaysingh S/o
Ramesh Singh
Bhagwati widow
Ramesh Singh

42
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48

446

Private

Irrigated

0.0023

Ramswaroop S/o
Shobharam Suresh S/o
Shobharam Kamlesh
W/o Suresh Ransingh
S/o Ramswaroop
Bhargava S/o
Ramswaroop

446/1/1

49

446

Private

Irrigated

0.0011

Amarsingh Son of
Shobharam
446/1/2

50

446

Private

Irrigated

0.0018

Premnarayan Son of
Mayaram
446/2

51

456

Private

Irrigated

0.009

Mithlesh Widow
Malkhan Singh
Santosh singh
Rajkumar singh S/o
Malkhan Singh Paras
S/o Brahmalal Dinesh
Kumar S/o Bhikaram
Bhagwaticharan S/o
Chhotelal Sumandevi
W/0 Rajiv Vimlesh
W/0 Vishnusingh
Rajeev S/o Sampurnlal
Vishnu singh S/o
Mehtab Vishnudutt S/o
Ramijilal Archanadevi
W/o Shivraj Sandhya
W/o Devendra Suman
W/o Dharmendra
Somvati Devi W/o
Munnalal Rajkumar
S/o Rambhog Ratiram
456

52

457

Government

Rasta

0.0021

Government
457

53

458

Private

Irrigated

0.0262

Ramnaresh S/o
Tejsingh Kusumadevi
W/o Madan Mohan
Haripyari

W/0o Ramveer Singh
Shankar Singh S/o
Bijendrasingh Sakshi
W/o Kuldeep
Ramnivas S/o
Laxmandas Kashiram
S/o Samokhan
Ramnivas
Maheshchand
Radhakrishna
Dineshchand S/o
Rameshwar Dayal
Vimla W/o Jalsingh
Ramoutar S/o Mangal
Singh Vijaykumar S/o
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Mahavir Prasad Usha
W/o Vijay Kumar
458

54

460

Private

Irrigated

0.0181

Maheshchand S/o
Tantiram
Pradeepkumar S/o
Nandram
Maheshchand S/o
Nandram
Manishkumar S/o
Shankarlal

460

55

474

Private

Irrigated

0.0125

Vipin Kumar S/o
Ramvaksh
Rajendrakumar S/o
Ramdutt Radheshyam
S/o Roshanlal

474/1

56

474

Private

Irrigated

0.0024

Premkumari Wife
Ramprakash
474/2

57

474

Private

Irrigated

0.0021

Surendrakumar S/o
Ramdutt
474/3

58

475

Government

Rasta

0.0007

Government
475

59

476

Private

Irrigated

0.0001

Meera Wife Tiloksingh
47612

60

476

Private

Irrigated

0.0035

Lakhan urf Narpal
Singh Hirendra S/o
Ram Singh Dhandevi
W/o Ramkumar
Bhondelal Education
dissemination
Committee Anurag
Sunita W/o Ramkumar
Maltidevi W/o Sanjay
Vineeta W/o
Shyambabu Suman
W/o Vipin Kumar
Sannu Devi W/o
Rajesh Singh
Seemadevi Widow
Mahipal Jatin minor
S/o Mahipal Vikash
S/o Brajbhushan
Dinesh singh S/o
Ganga Ram
Rajvardhan Singh S/o
Mahendra Pratap
Singh Urmiladevi W/o
Satish Meera W/o
Tiloksingh Arundevi
W/o Vijay Singh
Chotivitia W/o Vasant
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Singh Muladevi W/o
Ramprakash
Ramswaroop S/o
Madanlal Rekhadevi
W/o Hariom Sanjay
Singh S/o Ramesh
Singh Geeta W/o
Anurag

476/1

Total

0.7901
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